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version 1s Bot coming,. some explana-
tpry note should be sent to the Spea-
ker or the member

SHRI K R. GANESH This 18 the
CAG's report and under the Consta
tution, it has to be placed on the
Table of the House I am not trans-
lating 1t nor 1s the Finance Miumstry
doing 1t There 13 a translation
dgency and they take their own
time because they say they are over-
worked There are two ways open
Either I do not place at all till the
Hindi translation comes

SHRI BHAGWAT JHA AZAD
This 15 an absolutely wrong argu
ment

SHRI ATAL BIHARI VAJPAYEE
When was this report sent to the
translation wing?

SHRI BHAGWAT JHA AZAD We
will find 1t out from the CAG

SHRI ATAL BIHARI VAJPAYEE
You should have found it out before
placing 1t on the Table

MR SPEAKER You will come
with proper infoimation why 1t was
not done

St AT T WTATY WO AT
®RA § 989 HW IS a1 FAT g
FUEFAr ¥ | W s w) R ¥ aw A
Y 21T OF AT WA T AT AFA ¥ |

MR SPEAKER Next item Shn

Shinde
SHRI VAYALAR RAVI (Chirayin-

ki) The CAG 1s having constitu
tional protection He 13 not under
the direct control of the Finance

Mimustry You mnust give a specific
direciion

MR SPEAKER | have alrcady
siyd that be will come with a proper
explanation as to why 1t was not
done 1 have passed on to the next

Phpers Laid  SRAVANA 17, 1806 (S4KA)

Paper: Ll 154

1tem

& fefemm arnm ? adft 3T @ T
T B, WURT ¥ TR AT §
T ¥ OTAER PN B | AAH
e wiew & g Fgm g a1 W™
A WY AT FET

NOIIFICATIONS UNDER ESSENTIAL CoM-
MODITIES ACT

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P SHINDE):
I beg to lay on the Table a copy each
of the following Notifications (Hinda
and English versions) under sub-
section (6) of the section 3 of the
Essential Commodities Act, 1955 —

(1) The Southern States (Regu-
lation si Export of Rice)
Amendment Order, 1974,

published in Notification No
GSR 219(E) in Gazette of
India dated the 10th May,

1974
(1) The Wheat (Price Control)
Oider, 1974  published in

Notification No GSR 261
{E) 1n Gaczette of India dated
the 5th June, 1974

(1) The Foodgrains Movement
Resiriction, (Exemption of
Sceds) Amcndment Order,
1874 published m Notifica-
tion No GSR 262(E) in
Gazette of India dated the
10th June, 1974

t1n) The Delhi Roller Mills Wheat
Products (Ex mill and Retail}
Piice Control Order, 1974,
published in Notification No
GSR 308(E) in Gazette of
Indiy dated the 9th  July,
1974

(v) The Roller Mills Wheat Pro-
ducts (Ex mmll) Price Control
(Second Amendment) Order,
1974 published in Notifica-
tion No GSR. 318(E) n
Gazette of India dated the
12th July, 1974
[Placed sn Labrary.
8141/74)

See No.



1] Papers Laid

ot wy fed (afer) e
m,&ﬁmmﬁhnw
@ & ¥ v 0w o 7 dhw
FaF Y ag 1o WA )
U WL 5 AT T ——
Maximum price at which wheat
may be sold by a dealer: No dealer
in a State or Union territory to which
thig Order extends shall sell or agree

~to sell, in the course of inter-State

‘trade angd commerce, wheat at a price
exceeding rupees one hundred and

Afty per quintal.
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MR. SPEAKER: This is not a
-debate. You can ask for a debate
later.

. AUGUST 8, 1074

fedr gur
fiay war & i g e wmie f, WO
AEfy it ot 81 &g g
fe s v a ¥ v @ e

No, this is not
Now

MR. SPEAKER:
the proper stage for saying it.
it is only laid on the Table.

ot 7y fomd W ST A
ol §——Ffrmw o g} o g
e W R ,

Norrrications UNbpER MINIMUM WAGES
Act, CoaL MINES ProvIDENT FUND,
FamiLy PENstoN AND BONus ScHEME
ACT, AND REPORT RE ACCIDENT AT
BURHAR No. 1 MINE IN SHAHDOL DISTT.

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): I beg to
lay on the Table:—

(1) A copy of the
Wages (Central) Second
Amendment Rules, 1974
(Hindi and English versions)
published in Notification No.
G.S.R. 751 1n Gazette of India
dated the 13th July, 1u74,
under section 30A of the
Minimum Wages Act, 1048,
|Placed in Library See No.

Mimmum

LT-B8142/74]
(2) (i) A copy of the Coal Mines
Family Pension (Second

Amendment) Scheme, 1974
(Hindi ang English versions)
published in Notification No.
G.SR. 400 in Gazette of India
dated the 18th April, 1974,
under section TA of the Coal
Mines Provident Fund,
Family Pension and Bonus
Schemes Act, 1048,

(ii) A statement (Hindi and
English versions) showing
reasons for delay. in laying
the above Notification. [Plae-
ed in Library. See No. L7-
8143/74.]



